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The Maintenance Loan is to be 
nsefi lor flrtancirig Imports of com
ponents, spaces, raw.materials and* 
related service. The Mixed Project 
I*an is meant for financing the 
foreign exchange requirements of 
large-value projects The following 
such projects are being financed under 
this loan:

(a) Fertilizer Project of M's Indian 
Farmer**’ Fertilizer Cooperative at 
Kandla and Lalol m Gujarat

(b) Fertili7er project of Mjs 
Southern Petrochemical Industries 
Corporation at Tuticorm m Tamil 
Nadu

(c) Fertilizer project of M's 
Mangalore Chemicals and Fertilizers 
in Mysore State

(d) Two bulk earners for Shipping 
Corporation of India

(e) One bulk carrier for Scmdia 
Steam Navigation Co Ltd, Bombay

(f) One Product Tanker for the 
Great Eastern Shipping Co, Bombay

(g) One 120 MW boiler for the 
Damodar Valley Corporation and two 
such boilers for the Madhya Pradesh 
Electricity Board, and

(h) The Naphtha Cracker Project 
of Indian Petrochemicals Ltd in 
Gujarat

Talks among India, OAR and
Yugoslavia

5432 SHRI PRABHUDAS PATEL 
SHRI RAMSHEKHAR 

PRASAD SINGH

Will the Minister of FOREIGN 
TRADE be pleased to state

(a) whether the tripartite talks 
a m *  India* UAJl and Yugoslavia 
have once again been revived after a 
long spell,
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(b) whether the progress of the* 
tripartite talks so far held was very 
slow,

(c) the reasons for not having these 
talks. earlier as also for their slow 
progress, and

(d) the steps being taken to imple
ment the decisions of the tripartite 
meeting’

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A C GEORGE) (a) to (c) 
The Working Groups and Sub-Groups 
set up under the Tripartite Agreement 
have been meeting periodically, ever 
since the Agreement was signed, m 
one of the three countries to review 
the implementation of the decisions 
taken by the Tripartite Minsters 
meetings The Mini<steis of the three 
countries ha\e so far met thrice to 
consider tne recommendations of the 
Working Groups The precxcupaton 
of the Ministers vvith the meeting of 
the group of 77 of de\ elopmg coun
tries in October 1971 and the Third 
UNCTAD in Apnl-Ma\ 1972 and with 
their own internal problems hds de
layed the talks after the Third meet
ing of the Ministers held m Septem
ber 1970 The Working Groups, 
however have already met m 1972 in 
preparation for the Fourth Meeting of 
Ministers to be held shortly in New 
Delhi

(d) In the field of trade and tariffs, 
a list of new items have been finalised 
for addition to the existing list of pre- 
feiential items under the Agreement 
In the field of industries a number cf 
projects have been identifier for tri
partite collaboration and this matter 
is being pursued by the Ministry of 
Industrial Development In the field 
of shipping possibilities of tripartite 
cooperation in the maritime transpor
tation of cargoes m the sharing of 
tramp cargoes among the national 
line in the supply of equipment* to 
shipyards and other fields are being 
looked mto by the Ministry of Ship
ping and Transport Promotional efforts 
m the field of tourism have been
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taken by the three countries leading 
to the increase in the tourist traffic. 
Waits to U.S.A. and Switzerland by 
representatives of 20 ltt«* Bttslnecs 

B M W  In 1972
5433. KUMARI KAMLA KUMARl: 

Will the Minister of FINANCE be 
pleased to state:

(a) the number and names of the 
representatives of 20 large business 
houses who visited U.S.A. and Swit
zerland in 1972;

(b) the purposes of their visit; and
(c) whether those were not com

mercial trips?
THE MINISTER OF FINANCE 

(SHRI YASHWANTRAO CHAVAN):
(a) to (c). Foreign exchange is re
leased by the Reserve Bank of India 
for business visits abroad for further
ance of trade, industry and commerce 
and applications are considered on 
the basis of the essentiality of the 
proposed visit. Guidelines to be fol
lowed by Regional offices of the Re
serve Bank of India for scrutiny of 
applications have been laid down. 
The necessary information will be 
collected and will be laid on the Table 
of the House.
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